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CENTRAL AOMINISTIATIUE TRIBUHAL 
l 

I . ALLAHABAD BENCH~ ALLAHABAD. 

I 
Allahabadl · Dat•d 4th Day of Auquat 1999 • 

..... • - .. • ' Coro&• Hon·t.tJia Mr.s. · Dayal, A,rt. 
• 

Hon 1 ble ~r.s.K •. Agarwal, . J.~. 

O.A, b~B/99 (Leadine ,.-,,) 

Along. with 0,A. 672/99, 673/i9, ~82/99 to 695/99 

Alona yith O,A,'-101/99, 70flil. M127/99 to > 734/99, 
Al0fl9 yith a.A. 771/99 and O,A, 8211?9 

Vijai Prakash Pandey 
aon of Sr1 R.o. Pand,y 
r/o7~3/338 Meer•pur, Allahabad 

• 
poatad aa . sr. o~viaional Accounts Office~, 
Provincial Div.ion, 
Pratapgarh. 

• • Applican~. 

• 

Counsel for the aµplicants- Sr1 R.P. Singo, . Adv, 

Ver au a 
• 

1,Union of . India throug11 the 
Secretary, Governraent of , India, 
Ministry of r1nanc1, New Oelhi 0 

2.Co•ptroller ' Auditor General, 
ot India~ 10 Bahadur Shah Zafar ~arg, 
New D1lh1, 

3. Ac~ountant Genera~ 11 (A& E),U.P, 
Allahabad, 

4. £xecutiv• Engineer. Proviaaion 
• 
Oiviaion, P.~.o. , Pratapgarh • 

t 

••• Reepondents. 

Counael tor ~he reepondentai- Sri Allit sthalekar Advf 
(for Raapandenta Noel to 3 J and 

O,A,672/~9 ! 
I e.o. ~iahra •ged 

aon or late Sri 
I 

Sri K.P, Singh, Adv. 
(for Raapond•n~ . No.•). 

·~ 

about 4'/ years .. 
Sita Ram l'llahra, 

• 
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r .. ident ol b62-S1 . RuatoEdganj, 

.. • · • . Applicant. i AlJ.91iabad•· I 
Counaal.. f Q \ha applic•ta.. Sri 

I Sri 
~ I 

A.v •. Sr~~a.tava Ad~. ' 
R.P •. $1ngh, Adv. 

a.. • 

• ~ . 9' I 
I • 

1 • . Unien of lnd1a. ~bzough t.h• 
Sacsatary;Govara•aat. or lndla, 
IU.alaur . or Finance• , llaw D•lPi• 

2 • . C011ptzoJ1•* 'Audi.tor Ganaii~l, 
1u. Bahattut, Shah zaru ftaE,a, 
Mew D•lJ\f • . 

I 

3._. Accn11nt.ht General. II (A+E) 

U.P. Allahabllfl• 

4. The Exec~tive. Enginea,, 

Irrigation Oiviaion-1, 

All~abar• 

I 
I 

or India, 
I 
I 
I 
I 
I 

I 

, 

• · • • . Reapandeftta. 
I 

.. 

Raapondantaa-Sri Amit· Sthalakar Adv. 
. (for Reapondant. No.t,2 13) 

I 

Sri K.P. SiRth Adv. 
(for R••~ond .. t : Np.4) 

O,A,b73,/99 
I 

R.S • . PU.anra son ot Sri J,P~ "1ara 
aged about!49 y .. &a, 
r/o 23/47/14~, sneo llag~, 

• I 
Allanpur, 

1
Allahabad • . ·at. preaeJlt 

posted aa .. Sr. Oi.viaianal Account.n~,: 
ProvinciaL Oivia1on, Varan•a.4-• 

I r 

1 • · .. Applicant. 

counaal. for . the applicant& Sri . R.P. Singh. , Ad,. 

·var.,,. 
t. Uniori ot lndl.a. througb, t.h• 

Secretary.,. Gowarnaent. ot . lndi_., 
. ftiniauy or finanaa; . Nev, Delhi. I 
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O,A,682/99 
- ......... 

Rajeav ku•ar Sonkar 
aon of Sri Hari Lal sonkar, 

89 Kala- dandat Hi••atgan~, 
Allahab•d• . 
' 

~ .. 

I 

• ·• A.,plloan-.. 
I 

Counaal to~ . t.ha. apP.J!c•nt1- Sr~ K.s.1 Rathore, Adv. . : 
I • ' 

Vere\,le 

1. Union or India, through Accountant Genarai, l 
I 

u.P. Allah•b•~· . 
r I 

2, Deputy Accoun.tant General (IJorke).,A,G.U.P • . Allahabad. l 

3, Suparintendent Engineer at or ~urke, 

Flood work Div.aion, Gonda. 

• • • Respondents. 

Counsel tor ~he reapondanta&• Sri "-it Sthalekar Adv. 
(r or Reapondant No92 to 3) 

Sri K.P. Singh, Adv, 
(ror Reapondant No.4) 

O,A,b83/99 

Girija Pat! Snukla aged 47 yaa,e 
aon or Sri . Triyugi Narain Shukla, 
resident or ·Babina R .. d, Niya•at Chek, 
Go~akhpur and posted aa Oivlaional Accounts Otticer, 
Grade-I• in the office ot the Superintending 
ot IJOrka (8,), 
Conatn1ction Divaion, P.W.D, 
Gorakhpur. 

• • Applicant. 

Counsel tor the .applicant&- Sri R,P. Singh, Adv, 

\larsua 

1. Union ot India through ~. 
Secretary, Government or India, 
1Un1stry of Finance • . New Del~, 

.· 
2. The Co•ptrollar & Auditor Genera~, 

or India, 10- Bahadur Shah. Zafar "•~g, 
New Oalh~. 

3. Accountant . General II (A'E) U.~. 
Allahabad. 

I 

Tna SUpar~ntenoent ot 
Ta•~· 01v1aian (l.H.) 

~rka, 

Cona,rucUon 

• 

I 
• 
• 

-1 
contd.-
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• • Rea~ondenta 

I 
Couna•~ tor tne Rea~ondentas-Sri Allit Sthalekar Adv. 

(For Respondent No.1 to 

Sri K.P. Singh, 
(ror Respondent 

I 
O,A,084/99 

• • • s.G. Pathak ' aged abou~ .39 years, 
aon or Sri R.N. Pathak, ~aidant 
JIJ/3Pullad Housing Sen•••• 

I 

I 

or 
I 

! 

Narendra Nagar, Tanri Garhwal, preaent 
po~ted as Divisional Accounts Of fil;er II 
Of fie• or Execut~v• Engineer, 
Construction Division, Narendra Nagar, 
Tehri Garhw!llt 

• • • Applicant. 

Counsel tor the eppllca11t : S~i. R.t-P.t · Singh, Adv. 

Ver au a 

1. Union or India througn ~ne 
Secre~ary Govern~ent or India, 
Pliniatry of fin8lce, New D•lh1. 

2. Co•ptroiler & Auditor General, 
or India, 10- Bahadur Shah Zafar Marg, 
New Delhi. 

3. jccountant General II (A&E) U.P., 
Allahabad. 

4. Executive Engineer, Construction 
Oiviaiont Narendra Nagar, 
Tahrigarhwal, 

3) 

Counsel tor the 
• •• Reepondanta. 

reapoddantassr1 AID1t Sthalakar(Adv.) 
(for Respondents 1 to 3) 

Oe.At 685(99 

Sri K.P. Singh 
(for Rea~d!lant 

Adv. 
No.4) 

Pramod KU•ar Mani Tripathi aged about 39 yaa~e 
aonof late Sri Awadhaah "•ni Tripathi, r/o Ashok Nager 
Colony, Basaratpur Gorakhpu~. 
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••• Applicant. ' I 
~Counsel 
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t • . Unlop or India through · the Secretary, 
~-- \ 

Govern•ent or India, ~iniatry or f1nance, 
• 

New. Oalh~ • 
• 

2. Coaptroll•r l Auditor . Ganeral,or India, • 
1 

• 
10-BahadUr Shah. Zar ar Plarg, I 

' l New 0•1'11 • 
' 

I ~ 
• 

(ft &E) 3. Accountant rGanaral II 
U.P. A•lanabad. 

•• Tne Executive Engineer, 
Laghu . Sinchai . Khand, 
Gorllkhpuf • 

Counsel ror tha , Raepondentai- Sri Aa~t . Sthalakar Adv. 
(ror reapondant No.1 to 3) ! 
Sri K.P. Singh, Adv. 
(ror Respondent No.4) 

O.A. 68b/99 

Ram Kamal Singh aon ot Sri Ram Subha9 Singh, 
Resident of 739-H Old Poat Ottica, 
Civil Linea, Baati. 
•t •Preaant posted in Construction On.I 
P.&.1.0., Bast~. 

• •• Applicant. 
Counsel ror ~ha applicant: Sri R.P. Singh, Adv • 

Varsua 

1. Union ot India, througn the . Secretory, 
-Government. or India, Ministry of finmc e 

·New Oelh~. 
2. Comptroller & Auditor General or India, 

10- Bahadur Snah. Zafar ~arg, 
New Deln'-. 

3. Accountant General II (A & t) 
Uttar . Pradaah, Allahabad. 

4. Tha . Execu~iva Engineer, 
Construction• ·Oiviaion-I, 
P.u.o. eaat~. 

• •• Reapcmd•nta. 

' 

~Counsel r or the reepondental•S~i A•it Sthalakar(Adu) 
(for ReapDrldent No.1 to 3) 
Sri 1.P. Singh Adv. 
(for Reapondent No.4) 

-

• , • 

Contd. • . • 6. 
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D,A. 687/99 

K.c. Shar•a aged abou\ 51 yaara 
eon or Sri(Late) Sharda Prasad Snarma, 
resident of '573 Nirala Nag•r I 

Rae Bare.illy at preaant poatad •• Senior DiviaiJJn 
Accounts ..or,ric•r~ Snarda. Sahayak Khand 41 Rae Bareilly 

. \ I ••• Ap..,llcan ... 
Counsel for the a..,plicant1- Sri R.P.~ Singh, Adv. 

Var aye 

1. Union or India through tha , Sacre~ary 

Govern•ent of India, Miniatry of Finance, 
Nev Dal~ • 

2. Cu•ptrollar l Auditor Ganaral,ot lndi~, 
10 Banadur Snah Zafar ~erg, 
New D•lh~. 

3, Accountant General 11 (A & E) u. P. 
Allahabap. 

4. Executive Eng~nea1, 
Sharda Sahayak Khand41, 
Rae Barei lly. 

! 

Counsel tor the 

a.A, aSS/?9 

• • · . Respondents. 

R•spondanta:•Sri Amit Sthalekar,Adv. 
(ror Raa~Gndant Nu,1 to 3) 
Sri K.P. Singh, Adv, 
(for Raepond•nt No,4) 

Sureah Datt Pandey aged about 52 years 
son -of late Sri Chandra Snekh~ Pandey, r/o Village 
Paran Jot P-o. Manganj,, , Sultanpur . at praaa~t 
poeted i• the : office of the Executive Eng•naer, 
Conatruction Oiviaion-2, Sultanpur. 

• .Applicant. 
Counael . for the. App~icanti Sri R.P. Singh, Adv. 

Ver au a 
1. Union of India througn ~h• 

India, ~iniatry of Finance, 
Secretary, Govern•an~ or 
New Dalhl. 

2. Comptroller l Auditor General of India, . 
10- Bahadur Shah Zafar ~arg, . Ne~~alh~. 

3. Ac6ountant General, II, U.P .. (A~& E) 
Allahabad. 

> 4. Executive Engineer, Construction Oiviaion-2 
Sultanpur. 

• 

• . .. Raaponden1.a • 
Counsel tor toe reapondanta:- Sri Aait Stnalekar Adv. 

(For Reeµondant No,1 to JJ 
Sri K.P. Singh Adv, 

' 

..... -
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O.A.689/99 

Krishna Narain Tandon aged about 56 years 
eonof Sri Jugal Kiahore Tandon, 
r/o 78U Janak Puri, Bare111y, 

Senior 01v1aiona1 Accounta Otticar. Posted aa 
Off ic8";- ot the Executive EngiReer, ~ral Engineering, 

'D1viaio_n; Barailly. 1 

i~ . Applicant. 
4 

Couneal . ror · the applic•~ta~ Sri R.P. Singh• Adv. 

Vera\'• 

le Union or India, ~hrough the Secretary 

Government or India, l'lin1etry or Financ• 1 

Na"' Delni • 

2~ Coaptroller l Audi~r General of lndi•• 
10• Bahadur Snah Zatar Marg, New. Oelni. 

3. Aceuuntant General 11 (A l E) U.P. 

Allahabad. 

4. E>eecutive [ngine•r• Rura~. Enginaerin~, 

01 v1 s1 Oft"t Baraill~. 

I 

• • • Raapondan.te. 
Counsel for theraapondantal• Sri A•it Sthalekar. Adv. 

(rorareapondent No.1 to 3) 

Sri K.P. Si•gh, Adv. 
(for Respondent No.4) 

O.A.bS0/99 

R.K. Pand1t .aged about 49 yaara 
eonor late Sri Ram Dao Pandit, r/o l'lonaddipur 
(naar Gurdwara J Gorakhpur at present posted aa 

• 

Divisional Account8 orticar I, In tha ortica of 
Exacutiva Engineer, Provincial Diviaion, P.w.o. · 
Gcraknpu~. 

• • Applicant. 
Counee~ for the applicants- 51'1 R.P. Singh, Adv • 

• 

Versua 

1. Union or India through. the . Secretary, , Plinietry or 
finance, New Oeln~. 

2. Comptroller . & Auditor General of . India, 
10• Banadur Snah Zafar Marg,_ Ne"' D•lni. 

3. Oeputy . Acc~ntant General II, U.P. (A & E) 
Allahabap. 

4. E>eacutive Engineer; Provincial. Oiviaion, . 
P.u.o~ ,Gorakhpuf • 

~ Counael t.or 

• ••• Reaponcsanta. 

tha . Reapondantas- Sri Amit Sthalak•rtAdv. 
(for Respondent No. to 3) 

Sri K~P.Singh 1 Adv. 
(for Respondent No.4) 

} 

. 
' I I 
·1 
' 

' I 
I 
'I 
I 
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Q,A, 191/92 
• I 

I s.Pl. AU Sabil't aon Dt· lat.a 5ri Haidar Abbaa, 
r•aident of 178/24 Raid Gate Ho,•l Lan•, Golaganj, 
Lucknow, at. prea•nt. working •• Divisional Account.a 
Otr1cer Gfada•l, Bu~lding QJ.viaion•l P.~.o. 

. I 

I l'lahataa Gandhi l'larg, , Luckna~ • 
•• 

• 
• • .Applicant • 

counaal. ror t.he . App.Ucant&Sri R.P, Singo, Adv. 

Var au• 

1. Union or India, through the Secretary, 
Pliniatry or Fintn ca, Govt. or India, New Delhi. 

2e CDllptrollar ' Auditor G•n•ral or India, 
10- B•hadur . Snah Zafar "•rg, New Delhi, 

3, Accountant. Gen•ral-11 (A ' E) 
Uttar Pr•deah, Allahabad. 

4, Executive Engineer, Bu1lding Oiviaion, 

P.u.o. Pl~hat•a Gandhi Plar1, Lucknow. 
• • .R.apondanta, 

Counael for the R•apond•ntai-Sri . Allit Sthalekar, Adv. 
(For R•a~onden~ No,1 to 3) 
Sri K,P. Singn, Adv. 
(ror reapondent No,4) 

D.A,692/y9 

Dnar .. Pal Singh, eon or Sri Sh•r Singh, 
R/O 123 Chutkuwala, Diatt, Dehradun, 
at praaant wark1ng aa Div~eional Account.a Dtfica~, 
Grad••l, "1nor . lrr-igation Di·V•aian, Pauri Garhwal, . 

• •• Aplo'llcant, 
Counaal for the A..,plicant1- Sri R.P, Singh, Ad~. 

Varaua 

1,Union or India, through tha. Sacratary 1 1'l1niatry pt 
Finance, Govt.or India, Nev D•lni. 

2, Comptroller I Auditor Gan•r•l ot lndi•• 
10- Bahadur Snah Zatar ftaro, New D•lni. 

3. Accountant General II (A IE) 
U.P. Allahabad. 

4, The Executive Engineer, "inor Irrigation 01v1a1on, 
Pauri Garhwal. 

. ~ Counaal for the · Raapondento&-

' • 

~ •• R•apondenta. 
Sri Aait Sthalekar, Adv • 
(~or Reap. 1 to 3) 

~1 K,P. Singh, Adv. 
\for reap, No,4) 
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O,A, b93/99 

Lok - Nath Snukla aged about 48 yaara · 
eon or late Sri S,N, Snukla, r/o C-105 Rail Nagar, Jail 
Road, Lucknow, Preaantly ~oatad aa Diviaional Account• 
Officer Gr,I in ~ha office of the Exacu,iva 

~ Construction Divieion, P.w.o. Lucknow, 
Eng, 

' 
~ 

Counsel tor the aµpllcant S Sri R,P, 
• • • Applicant, 

Singh, Adv, 
• 

Var au a 

1. Union or India, through the Secretary, 

Ministry of Finance, New D•lni, 

2, Comptroller & Audi~ur General of India, 
1u- Bahadur Shah Zafar Road, New Oelni. 

3. Deputy Accountant General II, (A & E) 
U.P, Allahabad, 

4, Tna· Executive Engineer, Construction Division, 
P.w.o. luck now. 

• , • Respondents, 
Counsel for the respondents:- Sr~ Amit Sthalekar, Adv. 

(for Reap. No,1 to 3) 
Sri K.P •. Siogh,Adv. 
(for Raap. No, 4) 

O,A,694/99 

P.K. Pathak aged about 44 years at present posted 
Divisional Accounts Officer Grade . I, in the 
Office of the Executive Engineer, Conatruc~ion 

Diviaion No.4, Sultanpur, 
• • ,Applicant, 

Vereua 

1. Union of India through the Sauretary Govt.or India 

Ministry or Financ• New Delhi. 

2. Comptruller & Auditor General of India, 

10-Bahadur Shah Zafar Marg, New Oelni, 

3, Accountant General II, U,P, (A I E ) 

Allahabad, · 

4, Executive Engineer, Construction Division No,4, 

Sul tan pur. 

• . •• Raspondante, 
~caunaol rar tho R•eponaantas-Sri Amit Sthalakar, Adv. 

( for Reap 1 to 3) 

Sri K.P, Singh Adv, 
lf or Rasp. No ,4) 

' 

• 

' 

•• 
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r O, A, 695/29 

Arun Ku•ar Srivaatava. aon ot Sr~Saraawati Praead 
Srivaatava r/o SlK/2 Sarvodaya Nager, Allahpu~, 
preaently posted at Rural Engineering Services Divia~on 
ratehpur. 

> 

-1. Union or India 

, , ·• Applic11nt, 

Ve~aua 

throug~ Comptroller and Auditor 
General or India, 10· Banadur Shah Zatar ratg, 
Nev Delhi, 

2, Accountant General (A & E) U,P, Allanabad, 

3. OAG Wmrka, Otfice ot Accountant General (A & E) 11 
U.P. Allahabad, 

4. Executive Engineer Rural Engineering Services, 
Dlviaion fatehpUf e 

• • Reapondanta. 

Counsel tor the Raspondantl- Sri Amit Sthaiekar, Adv. 
(for Reap. t to 3 ) 

Sri K,P. Singh Adv. 
(For Ree. No.4) 

O,A, 701/92 

Uttam Singh aged about 48 years sonof Sri Umda Singh 
r/o 548 Nai Baati Snikohabad. firozabad posted as 

Divisional Accounts Officer Grade I, Office ot the 
I 

Executive Engineer; Minor Irrigation Division, firozab$d, 
• • Applicant, 

Counsel. for the epplicant1-Sri R.P. Singh9 Adv • 

Versya 

1, Union of India through the Secretary, '11nistry or 
Finance, New Delhi. 

2. Comptroller & Auditor General or India, 
10- Bahadur Shah Zafar Marg, New Oel11i, 

3, Deputy Accountant General II ( A & E) 
U.P. Allahabad. 

4. Ex•cutive Engineer, Minor Irrigation Division, 
rirozabad. 

• • • Respondente. 
Counsel for the respondants1-Sri Alait Sthalekar, Adv, 

(ror Res. 1 to 3) 
Sri K.P. Singhf Adv, 
(ru r . Rea. No•4J 

• 

-
• 

• • 

( 

-
I 
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O,A,. 709/?9 
. . 

Vindhya Va•1ni Vadav a/o Sri Ra• Kawal Yadav, 
Village Revana Poat Sidhau~, Diatt. Gor•khpuf"• 

• • P9t1Uauar, 
Couneel tor the Petitioners- Sri B.N. Singh, Adv • .. 

' 
V•raua 

. 
1. Union of India thraugh_Ca.ptroller ' AUdAtor General 

or India, New D•lnle 
• 

2e Cu•ptrollar and Auditor General or Indiay 
10- Bahadur Shah Zatar ~erg, Neu Delhi. 

3. The Accountant General ( A & E) II, 
U,P. Allahabad 

4. Tna Oaputy Avcountant Ganaral ( ~orka) 
the Office or tha Accountant General (A & £)-11, 
U.P,Civ.1 Linea, Allahabad. 

• • Raapondanta, 
Counsel for the Reapondental• SriAllti Sthalekar,Adv, 

(8or Rea~. No,1 to. 3) 
Sri K,P, Singh, Adv. 

O,A, 727/99 

Surya Nath Singh aged about 48 years aonor Sri Udai 
Bhan Singh resident of Bakar Ko, Post Office Ahraula 
(Chhinanuna) Azamgarh, posted aa Divieional Accounts 
Officer Grade-I, Office of Executive Engineer, 
Laghu Sinchai Khand, Babraich 

, • • Applicen t. 

Couneal tor the Applicant:- Sri R,P, Singn, Adv, 

Var au a 

1, Union of India through the Secretary Plinietry ot 
finance, New Oa~ul, 

2. Comptroiler ' Auditor General or India, 
10- Bahadur Shah Zafar ~arg, New Oalni. 

3, Oa~uty Accountant General 11 ( A l E) 
U,P. Allahabad 

4, Exadutive Engineer, Laghu Sinchai Khand, 

B•hrai•h• 

Counael 

• • • Reapondanta, 

torthe R~apondan•aa Sri Amit Stnalekar, Adv. 
(for Reap, 1 ~o 3 ), 
Sri . K.P. Singh, Adv. 
(for Reap • . No.4) • 

I 
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O,A, 728/29 

... - - . • • 
I 

I 
I 
I 

I 
I 

Babu Raa ag•d about 49 Y••ra aon ot Sri Vijay Singh 
realdant or 38/39-l,. Gopalpura, Agra at prea9"t 
poatad •a Sr. Dlviaional Account• orricar in the 
office or Executive Engineer, . Provincial Diviaio~, 

. P.IJ..O. Agr,, 

' ••. • Applicant. -
Counaal for ~he Applicant srl R,P. Singh, Adv. 

Ver au a 
1, Union or India through the Secretary, l'llniatry of 

rinance, New Delhj., 

2. Co•ptroller & Auditor General or India, 
10- Bahadur Shah Zarar Marg, Naw Oelni, 

3. Deputy Accountant General Il, U.P, 
( A l E) Allahabad, 

4. Executive Engineer, Provincial Oiviai.on, ~.~.o. 
Agr41, 

• • , • ReaPondante. 

Cuunael ror tha RaapondentaS• Sri Amit Sthalekar, Adv. 
(ror Raap, No,1 to 3) 

O,A, 729/99 

Sri K,P, Singh, Adv, 
(ror Ras. No, 4J, 

M.~. Sharma aged about 49 yaara aon ot Sri Banaraai D•a 
Resident or 0.1ar• Niwas, Karbala Road, Nai Baatl, 
Bijnore, present posted aa Sr. Divisional Accounts 
Otticer, in the ottica or the Executive Engineer, 
Construction Division, p,y,o, Oha1tpur, Bijnore 

• 

••• Applicant, 
Counsel tor the applicant s sr~ R.P. Singh, Adv, 

Versus 
1. Union or India through Secretary, ~iniatry or 

r"'nance, New Delhi, 

2. Comptroller & Auditor General or In~a, 
10- Bahadur Shan. zarar "arg, New Delhi, 

3, Da~uty Accountant General -II (A & £) 
U.P, Allahabad, 

4, The Executive Engineer, ConatructiPn Diviaion, 
P.~.o. Ohampur Bijnar,. 

• • , Reapand*'t•, 
Counsel tor the Raapondental- sri A•1t Sthalakar. • . Acfv. 

(For Reap. No.1 to 3 . ) 

• • 

Sri K,P. Singh, Adv. 
(For rea. No,4) 

I ( 
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O,A, 730/99 

Sri Narain Hai . aged about 48 Y••ra eon ot Late Sri "•ngla 
Pd~ Ral, resident or puated •• Oivialanal Account• 
Officer Grade II, in the Oftlca ot the Executive 
Engineer, l'Unor lrr>vatlon Dlviaion, B•llia 

' • • ,Applicant. 

Counsel tor the Applica~tl Sri R,P. Singh, Adv, 

Varaue 

1. Union or India through the Secretary "inia~ri or 
finance, New Delhi, 

2,Comptrollar l Auditor General or India, 
10• Bahadur Shah Zatar ftarg, New Delhi. 

3. oe~uty Accountant General - 11 ( A ' £) 
U,P. Allahabad. 

4, The txecut.iva Engineer, l'linor lrrig_ation Divieion, 
Balli a, 

• • Raapandente, 
Counsel for the Raapondenta&- Sri Alltit Sthalakar, 

Sri K,P, Singh, Ad~. 
(ror Raa. lo. 4) 

O,A, 731/99 

Monan RaM Tamta egad about 4~ years sun or Sri Klahan Ram 

Tamta, R/O Villaye Lov, P,O. Lov Oistt, Bageshwar, posted 
in the Office or Executive Engineer, Temporary Divi lion, 
P,W,O. Nainital as Divisional Accounta Ofr.i~•r Grade-I, 

,. • • Applicant, 
Counsel for the Aµplicant:- Sri R.~. Singh, Adv, 

Versus 

1, Union of India, through the Secretary Ministry of 
rinance New Delhi, 

2 1 Comptroller l Auditor General of India, 
10• Bahadur Shah Zafar ~arg, New Oelni. 

3, Oe~uty Accountant Genaral-11 ( A & E) 
U,P. Allahabad. 

4~ The Executive Engineer, 
Temporary Div1eion 1 P.~.o. Bhawali, Nainital. 

• • • Respondents, 
Counael . rorthe Reapandental• Sri All.t Sthalaka~, Adv. 

Sri K.P. Singh, Ad~. 
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O,A, 732/99 

Daya R .. Singh aged about 53 yeara aon or Sri Hardeo Singt 
rea1dent or Cara Sri D.P. Singh, Lane No, 11, 
Najibabad, Adarah Nagar, Binjore, posted in \ha ortice 
or the Executive EndJ.eer• Conatruction Oiviaion, 
P.w.o. Najibabad, Bidnore as Olvieional Accounta orricer 
Grade•ll, • 

\ 

• .. .. .Appllcanta • 
• 

Counsel ror the Applicanta- )Sri R.P. Singh, Adv, 

Ver•"• 

1 e Union or India through the . Secra"ary 1 "1n1atry of ib 
fin.nee, . New Delhi. 

2. COllptroller ' Auditor General or India, 
10- Bauadur Shah Zatar Plarg, New Delhi, 

3. Deputy Accountant General, II ( A l E) 
U.P. Allahabaa. 

4. Executive Engineer, Conatruction, Construction 
Oivtaion, P9y,o, Bijnore, 

• • • Respondent. • 
Counsel tor the Reapondentas-Sri Altit Sthalekar,Adv. 

Sri K.P. Singh, Adv. 

O,A, 733/99 

Ra• Baudh son or 5ri ft,D. Baudh, aged about 41 years ( 
reaid•nt of Bb·E/3, Dabauli II, Ratanlal Nagar, 
Kanpur at . praeant poatad aa Diviaional Account• Otticar-11 
in the otfica of the Executive Engineer, Conatruction, 
Division, Kannauj • 

, , .Applicant. 
Sri R,P.Singh, Adv. Counaal tor the •P~licant, 

Uera~a 

1, Union or India through the Secrataryt IU.niatry ot 
FinS\ce, New Delhi. 

2, Comptroller & Auditor Genaral or India, 
10- Bahadur snah Zatar "a~g, New Oalhi. 

; 

3. Deputy Accountant General. II (Al EJ 
U,P. Allaaeabad. 

4. Executive Engineer, 
ConetructionD1via1on , Kannauj. 

• •• . R•a~ondenta. 
Counsel ror the reepondental• Sri . Aait Sthalekar, Adv. 

Sri K.P. Singh, Adv • 
• 

• 
• 
' 
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O,A, 734/99 

Sri Prabhu Dayal "eena, Divieional Accountant 
eon of Sri Ratan Lal, Poated under Adldnletratlva 
Control and •anage•ant or the Ac~ountant General u,p. 
In the orrica or ~he Executive Engineer, Lower "ot 

~ Branch On• Ganga C•ft•l; . Near Collactorate, Agra Road, 

. 
' 

"•thur• (u,p,) ' . 
Per••nent ~o•e addrae•J Village 
Diatt. Oauea (Rajaathan) • 

• • , Applicant. 
Couneel ror the applicanta- Sri Rakaah Var.a, Adv. 

Ver au a 

1. The Comptroller l Auditor General or India, New 
Dalh.J, 

2. The Accountant Genaral~II, (A l E), Uttar Pr•d•~h, 
Allahabad, u,P, 

3, The Executive Engineer, Lawer "ot Branch Dn. Ganga 

Canal, Near Collactorata, Agra Road, "athura 

• • , Reapandent.a • 
Counsel for the Reepondental• Sri Amit Sthalekar, 

Sri K.P, Singh, Adv, 

O,A, 771/99 

Rakesh Ku•ar Saxena aged about 46 yaara son or Sri H.S,l, 
Saxena, Resident or B-115 Opposite Mandir, New Agra, Agra, 
preeently working aa Oiviaional Accounta Orficer Gr,I 
in the ofrice of the Executive Engineer, Conatruction, 
P.w.o. Agra, 

, , , Applicant, 
Counsel for .the applicant I 5r1 R,P, Singh, Adv, 

Var au a 

1, Union of India through the Secretary, Ministry of 
rinance New Dalhi. 

2. Comptroller & Auditor General or India, 
10• &ehadur Sbah Zafar .. rg, Haw D•lnJ. 

~. De~ty Account.ant General, 11 · ( A & EJ 
U,P, Allahab•JI• 

4, Executive Engineering Conatructio DiviaiPn, 
P.1.1.0. Agra, 

Counsel ror the reapondentas-

• 

• • • Reapondenta. 
sr1 Alait Sth•lekar& Adv. 
Sri l.P. Singh~ Adv, 
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O,A, .821/99 

Shiv Prakaah aon or Sri Pyare "ohan, 
r/o 68/179 Aw•• Vikaa Colony• Badhpur 
.r.arrukhab•d• presently pasted aa Divia4onal 
Accounta OtticeA· Grada l, Provincial Division, 
P.~.o. Kaonauj. • 

• • .. • AppUcant w -
Counaeltor the Applicants-Sri s.Srivaatava• Adv. 

Ver au a 

1. Union or India through C..ptroller and Auditor General 
ot India, 10- Bauadur Shan Zafar Marg, New Delhi. 

2. Oariyao Singh Nahra, Accountant General. ( A & E) 
II U.P. Allahabad. 

3. De~uty Accountan~ General (Worka) Otf ice or 
Accountant General ( A & E) II U.P. Allahabad. 

4. Executive Engineer Provincial Division K•nnauj, 
Diatt. Kannauj. 

s. Hiranmai Chattarji Divisional Accounta Dtticer, 
Gr-I Irrigat~on Division fatehpur • 

• Q •• Reapondenta. 
Counsel for the R•apondantaa- Sri Amit Sthalakar, Adv. 

Sri K. P. Singh, Adv• 

Or par (In open cuurt) 

(Bx Hon'ble Mr. s. Oaval ~amber lA) 
• 

In this bunch or O.Aa., the applicants have 

filed applica~ion against the transfer orders issued 

~oatin9. them in various grades aa Senior 01via1onal 

Accounts Otf icar or Divisional Accountants in 

three grades to divieiona in the State. The applicants 

have prayed far cancellation ot transrer orders on 

variotts ground!, 

2. Sri R.P. Singh, Sri Siddharth Srivaatava 

Sri Rakeeh Var•• · Sri K.s. Rathore and Sri . A.v. 
Srivastava appeared far the ·~~licanta and Sri Alllt 

Stnalekar 

~' Singh for 
~have bt:en 

for reepondants No. 1 to 3 and Sri K.P. 

rea~ondent No,4 •PP••rd. Their arguments 

heard. ILle had called tor cartai~. reoord 

f 

• , 

-

I 
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rrom the uff ice or Accountant General. That hae aleo 

' been· taken into consideration. 

Yhile the O.As. ware under consideration 

a Notification of Election Commission data~ 12.7.99 

waa issued in which the Election CDllmiasion had 
' ~ 

directed th•t the~a would be a total ban on the 
• 

traneeer or all officara/officiala connected w•th 

the oonduct of Elections. It has also been mentioned 

in this Notification that the transfer orders issued 

in respect of the eboua category or officers prior to 

the date of announcement but not implemented till 

date should not be given affect without obtaining 

specific permission from Election Commission of 

India in this regard. The net affect of this Notif ica­

tion is that the transfers have bean put on hold 

till the Election process is completed because the 

orficera concerned are officials concerned who are 

involved in ~he tlact1on process as Presiding Officers 

and Polling Off icera etc. 

4. Tne learned counsels for the rea~ondents have 

not shown any permission of the Election Commission 

hence avermenta of the learned couns e l for the 

applicants are that the aµplicants are still 

performing their duties on the poets which ware 

held pr•vioualy by them. 

s. we, therefore, direct that the ordara 

of transf er of tne applicants may not be implemented 

till election proce•a is over. ln the meanwhile 

the 

~ha 
respondents shall consider represantationa of 

applicants if •ada within two weeks from the 

--· ••u• • •~• 
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date or thia order and ahail paaa a reaaoneu order 

on the representations with regard to their tranerers 

within a · period or rour we aka rrom the aat• of 

receipt or· repreaentationa. It the applicants 
• 

do not represent, they shall be deemed to have 

accepted their order for trana• er and may be dealt 
. 

with accordingly. ~1th these directions the bunch 

or D.As. stands disposed of. There shall be no 

order •• to coats. 

The original record of transfer which 

had been produced by the learned counsel for the 

raapondenta has been returned to learned counsel 

ror the respondents at the time thia case was 

• 

• 

• • 
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